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Moderalntloa of Textile Mill. 

3770. SHRI SAMINATHAN: Will the 
Miniltcr of FOREIGN TRADE AND 
SUPPLY be pleased to atate : 

(a) whether Government are aware that 
the Textile industry is suffering for want of 
financial aid; and 

(b) if so, .... hether Goyernment propo5C 
to provide some fund. by way of aid to 
modernise the textile mills? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : (a) and lb. The difficultie! of the 
Cotton Textile Indu!try have been brouiht 
about by a variety of factors such as loss of 
productive efficiency due to obsolescence of 
machinery. substaintial increase in debt-equity 
ratio, increase in production cost and reces .. 
sion in demand etc., leading to shortalle of 
workinll capital and funds for moderni!l8tioD. 
A Dumber of steps haye been takeD to help 
the industry and facilitate modernisation. 
Some more measures are under consider-
ation. 

Tntile Mill. II Ta.iI Nadu 

3701. SHRI SAMINATHAN : Will the 
MiDister of FOREIGN TRADE AND 
SUPPLY be pleased to state : 

(a) whether Government are aware that 
some cotton mills were closed in Tamil Nadu; 
and 

(b) if ao, whether Government propose 
to reduce the excise duty to help the affected 
textile mills ? 

THE DEPUTY MINISTER IN 
MINISTRY OF FOREIGN TRADE 
SUPPLY (SHRI CHOWDHARY 
SEWAX) : Ca) Yes, Sir. 
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(b) The excise reliefs announced in the 
Budaet on =tain caIqories of cotton cloth 
and yam would benefit the weaker cotton 
milli. 

. Acquilition of Land for Military Purpclltl 

3702. SHRI RAM SINGH AYAR-
W AL : Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it is a fact that several acres 
of barren land oC State Government ill and 
llear Sapr Canlt is available for military 
purpoaes; and 

(b) if so, why that land is 1I0t beina 
acquired for the purpose instead of fertile 
agricultural land which was improved by the 
cultivators for the intensive cultivatioll to 
assist &row more food campai&n after incur-
riDIL hUlLe expcllditure and !abour? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH) : (a) and (b). There is 
at present no proposal under the considera-
tion of Government to acquire privately 
owned aaricultural land in Sagar Canton-
ment. 

Acquilition DC Allricullura. Llud 

3703. SHRI RAM SINGH AYAR-
W AL : Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it i! a fact that the Miniltry 
of Defence i. lIoinll to acquire all aaricul-
tural land in Sangor Canlt ; 

(b) if so, what alternative arraI\8C-
mentl are beinll made to rehabilitate about 
500 families, collsistioll of more thall 3000 
memben dependinll elltirely on theac lands 
for their livelihood for the lut ISO years ; 
aDd 

(c) whether it is also a fact that in 1962 
more than 1000 acres of aaricultural land was 
acquired but half of it is still Iyina unutilized 
without aDY coDsideration for tbe fate of 
old lessee. who have been renderd ullemploy-
cd? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH) : (a) to (c). IDformatloD 
i. beinl collected and will be laid on the 
Table of the HoUle. 
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3704. SHRI I:IAL RAJ MADHOK: 
Will the MiDister of EXTERNAL AFFAIRS 
be pleased to ltate : 

la) whether Goveromeot an: aware of 




